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RECOVERED PERSON§

*475. Sardar Akarpurl: Will the
Minister of States be pleased Lo state
as to what procedure regarding the
resettlement of recovered persons from
Pakistan belonging to Jammu and
Kashmir is being adopted?

. The Minister of Home Affairs and
States (Dr. Katju): I presume that the
hon. Member heas in miud mainly tue
case of womep and children who were
either carried away by the raiders or
stranded in Pakistan held territory.
Their resettlement is the responsibility
of the Jammu and Kushmir Govern-
ment, who hrave set up scparate train-
ing institutions for literate and
illiterate women at Champyari
and Srinagar respectively where
they cap be trained to be self-support-
ing. There are aiso separate Homes
for boys and girls at Jammu and Sri-
nagar and an infirmary at Jammu.

The Government of India have ag-
reed to advance to the State Govern-
ment the necessary funds to meet the
expenditure.

As regards other persons who are re-
covered from raidar held areas, those
who had no relations to turn to used
to be admitted into the refugee Camp
at Yol pending rehabihitation by the
Jammu and Kashmir Government
along with the other inmates of the
Camp. Most of ithe persons concern-
ed were resettled on land under the
supervision of the Joint Rehabilitation
Board comprising representatives of
the Governments of India and Jammu
and Kashmir. Others were resettled
in Rajasthan, Patiala and East Pun-
jab States Union. Bomptay. Uttar Pra-
desh and Punjab. Ip all cases funds
for their rc™abilitation were advanced
by the Government of India. Now
that the Yol Camp has been closed
down, it is proposed to send the re-
covered persons, from Ferozepur io
Jammu where the Jammu and Kash-
mir Government will look after them.
We are in consultation with the Jammu
and Kashmir Government on the sub-
ject.
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BALANCE OF PAYMENT

*476. Shri Jhulan Sinha: Will the:

Minister of Finance be pleased to
state the latest position regarding
“Balance of Payment” of the coun-

try?

The Miuister of Finance (Shri C.
D. Deshmukh): Jndia’s balance of pay-
ments position is iinown upto the ani.
of March 1953. Her current surplus.
during the first quarter of this year-
amounted to abcut Rs. 17 crores.

“WOMEN’S SAVINGS CAMPAIGN”

*478. Shri Muniswamy: Will the:
Minister of Finance be pleased to state:.

(a) how far the ‘Women’'s Savings
Campaign’ has progressed in India;

(b) whether there is any central
committee to advise Government re-
garding this scheme:

(c) whether there are organisations.
throughout the country; and

(d) if so, how they are functioning?

The Deputy Minister of Flnance
(Skhrl A. C. Guha): (a) to (d). A
campaign to .irtensify collections of
Small Savings through women social:
workers and orgar.isations in the coun-
try was launched in March, 1953. The
results were 2ucvuraging and it has.
been decided tc out il on a more re-
gular footing. A non-officials Central
Advisory Committee for Women's
Savings Campaign has been constitu-
ted receatly to assist in guilding and
co-ordinating this work and advising
Government and the various Women's
and other socfa' crganizations in the
country. This Committee had its first
meeting on the 3rd and 4th August,
1953. It is proposed to select 100 or-
ganizations for the first year as autho-
rised agents to mobilize Small Sav-
ings. It is also proposed to have
State Advisory Committees to super-
vise the work of these organizations
and to start on an intensive campaigp
from October, 1953.

Basic EpucaTioN

*479. Dr. Ram Subhag Singh: Wilr
the Minister of Education be pleased
to state:





